
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
O.A.No.1520/2017 

    
Wednesday, this the 28th day of November, 2018 

 
Hon’ble Mr. K.N. Shrivastava, Member (A) 

Hon’ble Mr. S.N. Terdal, Member (J) 
 
1. Naresh Pal Meena s/o Sh. Vijay Kumar Meena 
 Aged about 36 years 
 Address B-2, 2nd Floor Synergy Eden Apartment 
 Lakhimi Nagar, Near Hathigaon Dispur 
 Guwahati, Assam – 781006 
 
2. C Vamsika w/o sh. Praveen Kumar Gonipati 
 Aged about 36 years 
 Address Room No.35, Gomati Guest House 
 Tansen Marg, New Delhi – 110 001 
 
3. Kishor Kumar, s/o Sh. Hira Mistry 
 Aged about 40 years 
 Address : Qtr. No.419, Block A, 
 4th Floor, Pragati Vihar Hostel 
 New Delhi – 110 003 
 
4. Amit Kumar Verma s/o Sh. J L Verma 
 Aged about 36 years 
 Address 23/240, BB Colony 
 Gola, Lakhimpur Kheri, UP 262802 
 
5. Neethu S Thulaseedharan w/o Sh. Sasith Panicker 
 Aged about 35 years 
 Address Puthenveedu Edanadu 
 PO Karamcodu, Kollam, Kerala – 691579 
 
6. Pooja Bhaumik d/o Sh. Ajay Kumar Bhaumik 
 Aged about 39 years 
 Address 559, Parnashree, Kolkatta 700060 
 
7. Smita Bidani w/o late Sh. Rahul Bidani 
 Age 39 years 
 Address B-13, 3rd Floor, Swasthya Vihar, Delhi – 110 092 
 
8. Shalini w/o Shri Sushil Kumar Singh, aged about 39 years 
 Address D-108, Mahavir Vihar 
 Sector 1, Dwarka, Delhi – 110 045 
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9. Monika d/o Sh. Ranbir Malik, aged about 33 years 
 Address House No. E-106, Yadav Nagar 
 Samaypur, Delhi – 110 042 
 
10. Mriganka Sekhar Sarma s/o Sh. A K Sarma 
 Aged about 36 years 
 Address 1205, Migsun Homz, Kaushambi,  

Ghaziabad, UP 
 
11. Hemang Desai, s/o Sh. Aswinkumar Desai 
 Aged about 38 years 
 Address G-263, Preet Vihar,  

Vikas Marg 
 Delhi – 110 092 
 

(All the above 11 applicants are at present working as confirmed 
Education Officers in the Headquarters and Regional Offices of 
Respondent No.1) 

  ..Applicants 
(Mr. A K Behera, Advocate) 
 

Versus 
 

1. University Grants Commission 
 Through its Secretary 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
2. Ministry of Human Resource Development 
 Through its Secretary 
 Govt. of India 
 Shastri Bhawan,  

New Delhi – 110 001 
 
3. Mr. Dinesh Chand 
 r/o 384, 3rd Floor, Dr. Mukherjee Nagar 
 Delhi – 110 009 
 
4. Dr. Vijay Kumar Tiwary 
 r/o B-5/375, Yamuna Vihar 
 Delhi – 110 053 
 
5. Mr. Shasi Kumar Sharma 
 r/o A-17/21, Gali No.1, Ravidas Gali 
 Brahampuri, Delhi – 110 053 
 
6. Mr. Hari Niwas 
 r/o B-2/363, Yamun Vihar, Delhi – 110 053 
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7. Mr. Ravindra Kumar 
 r/o E-453, Gali No.17 
 Ashok Kumar, Delhi 93 
 
8. Mr. Ram Niwas Khari 
 r/o B-2/63, Yamuna Vihar 
 Delhi – 110 053 
 
9. Mr. Avinash Bhandudas Jagtap 
 5/3 B Wing Madhukrishana Survey 
 No.478/6, Sadarbazarpeth, Satara 
 Maharashtra 415002 

 
10. Salil S 
 Pay Scal 
 University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
11. Nikhil Kumar, 
 Community Village 

University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
12. Vinod Sagar Yadav 
 (Northern Regional College Bureau) 

University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
13. Prashant 
 Career Oriented Education 

University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
14. Jitendra 
 (Northern Regional College Bureau) 

University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
15. Ajay Kumar 
 Coordination Planning and Policy II 

University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 
 
16. Megha Kaushik 
 Major Research Projects (New & Old Both Merged) 
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University Grants Commission (UGC) 
 Bahadur Shah Zafar Marg 
 New Delhi – 110 002 

..Respondents 
(Mr. Lekhraj Singh, Advocate for Mr. Ravinder Agarwal, Advocate for 
respondent No.1, Mr. U Srivastava, Advocate for respondent No.2 – 
Nemo for remaining respondents) 
 

O R D E R (ORAL) 
 
 

Mr. K.N. Shrivastava: 
 

Mr. A K Behera, learned counsel for applicants, on instructions 

and in view of the changed situation, submits that he would like to 

withdraw this O.A. Prayer allowed. The O.A. is disposed of as 

withdrawn. 

 

 

( S.N. Terdal )                           ( K.N. Shrivastava ) 
   Member (J)                                               Member (A) 
 
 
 

November 28, 2018 
/sunil/ 

 

 


